
THE GAUHATI HIGH COURT AT UWAHATI

From

To,

(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.Hc.vrr-39/2O2Ol tL lA

Shri Saptarshi Garg,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti P. Shyam, Chief Judicial Magistrate
cum in-charge District & Sessions Judge,
Dima Hasao, Haflong.

.+h

)anuary,2022Dated Guwahati the L

Ref

Sub: Casual leave with station leave permission.

Your letter No. CJM/DH/202U45321Esft, dtd 27.12.2021

['4adam,
With reference to the above, I am directed to inform you that you have been

granted casual leave on 29.L2,2O2L, 3O.12,O21 and 31.12.2021 along with station

leave permission from the evening ot 28.12,2021-till the morning of 03.01.2022, as

prayed for.

Yours faithfully,

s&t-

TT. REGISTRAR (VIGILANCE)

Memo NO.HC.VII-39I2O2OI t2 lA, dated , A A' Ol - L,LL
Copy to:

e Project Manager, Gauhati High Court.

IILL.

JT.REGISTMR (VTGILANCE)
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